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It is informed that in the recent past a large number of stenographers (Sr.
PAs/PAs/PS) have been imparted training of Unicode Hindi typing under the aegis of
Central» Hindi Implementation Committee. The courts system is working on Ubuntu
based computer systems, which is Unicode Hindi typing friendly and also with universal
Hindi fonts. These Unicode Hindi fonts are compatible with server and intemet/intranet.

Accordingly, as approved by Ld. Principal District and’ Sessions Judge_(HQs),
Delhi, you are hereby informed that while performhig the Judicial Work of the court, you
may take assistance/services of such trained stenographers posted in your respective
courts for Hindi typing work as per requirement.

Further, If stenographers posted in your respective court have not yet participated
in Hindi typing training program, you are requested to inform the Administration Branch
ofyour concerned district for their nomination in Unicode Hindi Typing Training by the
trainers of the Raj Bhasha Hindi Section of the concerned district. ' "

In case of any difficulty related to Unicode Hindi fonts in the computer systems of
the court, computer branch of the concerned district may be approachedfor remedying
the same and in case the same is not resolved, you may also inform Central Hindi
Implementation Committee for such resolution.

This iseissued with the prior approval of Ld. Principal District & Sessions Judge
(HQs), Tis Hazari Courts, Delhi. _

'= I’ l ' (rl1/HM‘i
(Sanjeev{Jain)

Principal Judge, Family Courts, (East) &
. . Chairperson, Central Hindi Implementation Committee,

i’ 2 Q 2.7% Tis Hazari Courts, Delhi.
1~I<>'.‘.-.%§Yl.i?.§..@....'If..../Hindi/238/c.H.1.c/circular/2094 Dated, Delhi rhe...1_..fir ;,\.p.g...'g\)Q4
l_. Registrar General, H0n'b1e High Court ofDelhi, New Delhi. _
2. All Ld. Principal District and Sessions Judge, Delhi/New Delhi, (with the request to circulate this circular in their

respective district and bring it to the notice of all Ld. Judicial Officers & Sr.PAs/PAs/PS Cadre Officials).
3.Ld. Members and Nodal Oflicers in all districts, Central Hindi Implementation Committee, District Court, Delhi.
4.Ld. Principal Judge, Family Court, Central, Tis Hazari Court, Delhi.
5. Ld. Judge-In-charge, Mediation Centre, Tis Hazazi Couit, Delhi. _
6. All Ld. Judicial Officer, Central, Tis Hazari Court, Delhi.
7. Ld. Judge In-Charge ofall Branches, Central, Tis I-Iazari Court, Delhi.
8. Ld. Secretary, Delhi State Legal Services Authority, Central, Tis Hazari Court, Delhi.
,9. Ld. Adininistrative Civil Judge, Central, Tis Hazari Court, Delhi. ‘ V ‘

10. All Senior Administrative Officers (Judicial), Administrative Officers (Judicial) and Branch In-charges, Central,
Tis Hazari Court, Delhi.

ll Administrative Officer (Judicial)IBranch In-charges. Administration Branch. all Districts, Delhi/New Delhi
for Preparing Unicode I-Iindi_'l‘yping Training Roster of remaining Sr.PAsfPAs/PS and Schedule n-aining program
and intimate the trainers ofHindi Sections accordingly in their concerned district. '

12 Computer Branches, all District Courts Complex, Delhi/New Delhi for compliance and also providing all necessary
resources and assistance. '

13. Raj Bhasha Hindi Sections, All Districts, DelhilNew Delhi.
14. Concerned Staff, Layers, Central District, Tis Hazari Court, Delhi (with directions to place this circular on Layers).
l5. Website Committee, District Court Delhi (with directions to place this cir ar on the website).
16. PS in the court ofthe undersigned. _

(Mukes umar Gupta)
District Judg (Commercial) Central

Centra Coordinator,
Central Hindi Implementation Committee.
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